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M1027 2003 In 
OA 681/2003 

Presen 	
Shri S.K. Gupta learned CounSCi for the 
applicant 

Mrs. Jasmine Ahrned learned coUns&} for the 
respondents 

e have heard Shrj S.K. Gupta learned counse.l 

- 	
for applicant and Mrs. Jasmine Ahmed, learned counsel 

for respondents in MA-1027/2003 

2. 	
Mrs. Jasmine Ahrned learned counsel subits that 

Mr-1027/2
003 has become irifructur,us as necessary orders 

have since been issued by the respondents 

3. 	In view of the above, M -1027/2003 is d1spoSd of 

as having become irifructuous 

N.K. Majotra) 	
(Smt, Lakshmj Swaminat,an). Member () 	

Vicechairman (J) 

cc, 


